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Concern over declining flight operations from Amritsar international airport
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MR. DEPUTY CHAIRMAN: Time over. Time over. ... (Interruptions)...

SHRI NARESH GUIRAL (Punjab): Sir, I associate myself with the matter raised
by the hon. Member.
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SHRI TAPAN KUMAR SEN (West Bengal): Sir, [ associate myself with the matter
raised by the hon. Member. ... (Interruptions)... Sir, the GMR ...{Interruptions)...

MR. DEPUTY CHAIRMAN: Shrimati Renuka Chowdhury. ...(Interruptions)...
Shrimati Renuka Chowdhury. ... (Interruptions)...

Concern over bulk transfer of teachers in Kendriya Vidyalayas

in Khammam, Telangana by KVS

SHRIMATI REUNKA CHOWDHURY (Andhra Pradesh): Sir, [ am raising a matter
of urgent public importance. Kendriaya Vidyalayas are being established all over the
country for the benefit of our Central Government employees and their children so that
we facilitate a uniform and quality education spread equally across the nation. Today,
unfortunately, Sir, in a new State like Telangana, disproportionately, a very few Kendriya
Vidyalayas have been established, and one of them is in my district in Khammam where
this Kendriya Vidvalaya was established in 2007. Surprisingly and absurdly, today, Sir,
the total strength of the school 1s 1,220 children, which means we have a predominant
profile of SC and ST children also because it is a reflection of the large population that

we have there.

Now, Sir, as per the actual teacher-student ratio, there should have been 52 teachers
in this school, but there are just 24 regular teachers, out of which — now you can hold
your breath — 19 teachers have been transferred through a bulk transfer order. They
have served for less than a year, or about a year, in this Kendriya Vidyalaya and only
five regular teachers are left working in this school Now, as per the schedule, Sir, the
exams are going to start in August, 2016. How do you think these children would be able
to appear in these exams? Why has this discriminatory policy been put in place? How
can they be so unintelligent as to transfer teachers in bulk from a school that has been
established in a district with a large SC/ ST population? Because of this the children and

the school administration are feeling severely handicapped.

Sir, through you, I request the Government to take cognizance of this, issue
immediate orders and ensure that in future such ridiculous and arbitrary transfers do not

take place ... (Interruptions)...



